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“That leave be granted to intro-
duce a Bill to amend the Food
Corporations Act, 1964 and to de-
clare the Central Government as
the appropriate Government
under the Industrial Disputes Act,
1947 in relation to the Food Cor-
poration of India.”

The motion was adopted.

Shri Jagfiwan Ram: I introduce the
Bill.

1215 b,
COTTON FABRICS (ADDITIONAL
EXCISE DUTY) (REPEAL) BILL®
wifwen st (sft fiotw Feg)
e wgven, § wamw v g fe
wrzw dfire (g qwrer 3EY)
Q& 1987 & froaT ¥ S9eg &
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Mr. Speaker: The question is:
“That leave be granted to intro-
duce a Bill to provide for the re-

peal of the Cotton Fabries (Addi-
tional Excise Duty) Act, 1957.

The motion waes adopted.
ot flle oy : & faw W) dw
wwrfg .. ..

tham had already taken 11 minutes
and he may kindly complete in en-
other 4-5 minutes.

minutes, So, you try to conclude as

® Published in Gezette of Indla Extraordinary Part H, Section 3, dated. .

25-8-108,

fIntroduced with the recommendastion of the President,
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Then, when money bécomes neces-
sary, suddenly, the Government chan-
geg its policy of hanging blackmarke-
teers and says, “You purchase gold
bunds and we shall not ask you, where
your money came from.” Perlodi-
cally, thus the hand of friendship is
advanced to these gentlemen, In
Colmbatore, there was a huge indige-
nous enterprise for printing currency
notes, and one man was

An hon, Member: That was in the
private sector

Shri Teanetl Vishwanatham:. book-
et for two years, But what did the
Gorvernment do® They approprated
the currency notes for themselves,
What 19 the use of punishing a man
for two years and then appropriating
all the currency which he had printed,
on the ground that the currency notes
had already gone into currency, and
therefore the Government shall use 1t
themselves? Therefore, 1t 1z hke
using stolen money, using counterfeit
money munted by that person

As I saud, we should not have too
much friendship with businessmen
You remember there was a great in-
dustrialist; there is that great indus-
trialist, called Dharma Teja. An
mncadent happened at  Hyderabad
which I do not know whether you
remember or not, but somehow it has

that particular gentleman (Inter-
ruption)
To setisfy what 1s called the lef*

An industrialist wants to acquire a
piece of land at a cheap rate He goes
to the Collector and gets the land
under the Land Acquisition Act The
aggneved persons go to the court
Court says, Land Acquisition Act can-
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Comirlg to financial administration.
request the Finance Minister
somebody from the Finance
to study the audit reports
reports. In Hyderabad alse
this difficulty. Generally the
was not able to et at

On our suggestion, the
appointed a Cabinet sub-

hil
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sundry debtor™ It is Rs. 7544 lakhs
Why? The whereabouts of the firm
are not known. I am speaking from
the audit reports. Rs. 32 lakhg are
not collected from the Delh: Grains
Syndicate because the Directors are not
sufficiently rich. This is the kind of
things going on in the adminisiration
There is another case. A public noti-
fleation was necessary to exempt yarn
which is used directly for export or
made part of a fabric and exported.
No notificaflon was made. Therefore,
the man was not entitled to any re-
bate. It was very clear, Tf they
wanted, they would have issucd a le-
gal notification, but they did not. Yet
Rs 2.88 crores were given as refund.
Ido not know at what stage the Gov-
ernment is considering that particular
problem.

The Finance Minister should psy
some attention to some of these mat-

SRAVANA 3.'1880 (SAKA)

cularly, are very much hit by this
economic condition. The middle-
cluss people who are supposed to be
the backbone of our soclety are very
much depressed and frustrated by the
economie condition of our country that
it Is becoming very difficult for the
society as such to exist. All these
years, though we have achieved poli-
tical independence, we have paid little
attention towards improving the eco-
nomic condition of our country.

Sir, for either an individual or a
nation, you will agree, there are three
very important sallent features that
are required. One iz political consei-
ousness, the second is economic growth
and the third is moral values. Of
course, we became politically con-
scious and we got independence. But
our economic strength we could not
improve and the moral values are fast
deteriorating. We have reached such
a point when we are in a very difficult
situation. All these things that we gee
around us, including Naxalbarl, are
a reflection of our economic cripple-
ness. Unless and until we take a very
practical view of our economic affairs
we, perhaps, vannot go ahead at all

What have we been doing all the
time? Whenever a situation arose,
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you will find, we have been unly p between these threp de-

sppointing , committees partments of the Flnance Ministry

ultimately we find that we are
there from whers we gtarted. I cong-
ratulate the Finance Minister for he
has given special attention to the ad-
ministrative set-up and he has thought
that something has got to be done in
the administretive set-up. It is &
good sign. But unless and until we
are out of the old buresucratic way
of administrative set-up we cannot
improve.

At gresent, hegides gpublic under-
takings, which instead of being an as-
set are, most of them, a Mability, we
have got three sources of collectron of
revenues—income-tax, central excise
and customs. In the matter of collec-
tion of taxes we are following the
old~fashioned method inherited from
our old rulery, the Britishers, the me-
thod which the Britishers themselves
have now denounced and have con-
siderably changed or are changing, If
we cannot introduce somethint new,
if we cannot inculcate an idea of con-
fidence, gecurity and patriotism, we
can at least copy the changes that the
British Administration is now introdu-
cing in itz own administration. I
have heard and I very much welcome
that our Finance Minister has thought
of sending some officerg of the direct
taxation depertment—the Income-tax
Department—to study the rationalisa-
tion of tax collection in the United
States of America. 1 would request
him also to think of sending « similar
team of offivers from the Department
of Central Excise and Customs be-
cause 50 per cent of the revenue that
we receive are from central excise,
about 80 or 40 per cent from direct
taxation and 8 to 9 per cent from the
curtoms

1 would also like to draw his atten-
tin to the relationship between these
three wings of the Finance Ministry.
Sy far as my knowledge goes, the re-

comfortable,
TheTe must be a apirit of brotherhood
among them and they must keep the
national interest above everything
els®. But what we actually find is
thst this spirit js not there and one
department is trying to pull down the
other department. My information
15 that the customs are trying to pre-
dominate over the central excise and
the central excise are trying to ward
off the atrocities perpetrated on them
Central excige iy 8 very widespread
department with offices in every nook
and corner of this country. Yet, it is
not given the importance due to it, I
would request the Finance Minister
to bring about co-ordination and good
relations between these wings of the
minance Ministry.

Then 1 come to the duplication of
work in the working of the Ministries
we notice that there is duplication of
officers by the different Ministries for
apmost similar type of work at the
same place, which can gsafely be
avoided. In the Umted Kingdom the
representative of Central Excise in re-
mote areas of the country or town are
saddle with other wark of the govern-
ment such as acting ag recommending
officers  for the grant of pension,
working as watch dog on every inch
of the British coast and so on. But,
1n our country, we have multiplied ex-
penditure by creating the Border Se-
~urity Force, Central Reserrve  Pollce
and I do not know how many intelli-
gence departments There are parallel
organisations like Economic Offences
wing run by police officers who do not
know the ABC of economic offences
and they treat well placed persons of
the country as police criminals while
nvestigating their cases.

In the matter of duplication I will
cite just one example, and that is tele-
communication, Each Ministry has got
jt4 own telecommunication and at
times it hag been the experience that
while the capacity of the telecom
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a bigger empirg all over the country
15 stopped, I am afrmd, there cannot
be any real economy  Therefore, I
would request the Finance Mimster
to ensure that duplication and multi-
plheation of work in different depart-
ments are reduced so that there can
be real economy effectad jn the ad-
minustrative expenditure,

Then I will say a few words about
the recession that 1s engulfing or sur
rounding us We are faced with
great trouble due tp this recession,
slump or depression Inflatio, no
doubt 1s still the basic malady and
shortages of cohsumption goods are
largely evident While recession is
felt in certain sectors at present, its
chan reaction resulting in widespread
recession in various industnal activi-
ties, if not checked in time, 15 ynevi-
table For example, the lower agr-
cultural production has seriously aff-
ected production of cotton textiles,
sugar, jute etc Slackness in the publie
off-taka of flmshed cloth has had
its repercussions on textile machine
manufacturing industry The lower
agricultural and industmal production
has it repercussions on transpo:t
sectors particularly railways and road
transport Only today I read in the
papers that the Mimstry 18 not en-
couraging the small-scale 1ndustrial
sector which contributeg 1n g laige
measure to the manufacture of iail-
way components [ think this 13 not
desirable when there 1s such recession
at present, Government departments
such as railways and others must en-
courage the small jndustrialists by
placing orders on them so that those
industriss can thrive and thus keep on
their logs at least

Now, what 18 the impact of the pre-
sent sconomic sifuation on the com-
mon man—this is 8  very importani
sspact—and what Temedial measures

B, 1067 14404

should be taken? Budgets acpy framed
and economic policies announced year
after year But the adverse
dence of the present gconomie
ditions on the common man has 4o be
of

conseguences
evitable after the economy had be-
come over-heated and perhaps a few
advantages may accrue in the form of
compulsory cost consciousness among
the producers and some sort of con-
sumer resistance on the part of the
consumers 1n order to restnct ther
purchases to thewr barest minarnum re-
quirements  Before the recession s,
however, carried too far, its impact,
whuch may do jncalculable harm to
the economy, hag to be reduced in g
planned and ntegrated manner,

In order to avert this recession it is
the duty of the Government to create
a psychological climate, At present
we find that a sort of gifidence has
grown among each and every indivi-
dual, to whatever stratum he belongs
Whether he belonge to the middle
lass or to the industry or to anything
a sort of difidence has crept intg his
mind gnd he 15 thinking j terms of
unsurety of anything What we find
m actual practice is that everybody,
every housewife, wants to conserve
for a week or a month or whatever
their capacity to buy 1s because of this
sort of They do not know
whether tomorrow they will get sugar
or not or whethe; they will get food-
grains or not or whether they will

requirements

purchase thewr daily cosumption every
day but what we see today is that
everybody wantg to conserve far a
longer period, ag much &s
eltyc.nm This also
a sort of small or big hoarding
has also contributed to recession,

Eg
i
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We also talk very much about
nationalisation of #6 many things, I
am not opposed to nationalisation but
what I am opposed to is lest there
might be State monopoly. As we are
opposed to any sort of monopoly, a
State monopoly will be a further
worse affair and this wil] lead ug to
further trouble. 8o, instead of creat-
ing some condition, which we cannol
possibly create, we may create
disharmony in the psychology of the
people. So, it is our duty not to speak
about that and we should create a
psychological climafe so that people
may have confidence in themselves.

Mr. Speaker: Please conclude,

Shri Sbashi Bamjan: 1 am conclud
ng.

There 1s one more aspect which occurs
to me at the moment. The Govern-
ment can help by reducing taxes on
road transport. Road transport very
much weighs on us because at present

road transport is very much burdened
itwewwredmﬂﬁ!burden,thh

JULY 25, 1847

imbalance in that

commoditieg and the concentration of
wealth are dissolved except in propor-
tion that is suited to our country
That is the need of the hour,

privilege Motion, Shri Goel.
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